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In the Central Administrative Trilunal 
Calcutta 3ench 

A 213 .f 199 
CA 1471 of 1997 

Present : Hmn'ble Mr, D. Purkayestha, Judicial Mejner 

- 	 Suni1Ranjan Ghsh 

-, vsl. 
Eastern Railway 

For the Applicant : Mr; Vidya Dharan, Mvscate 

For the Respondents: Mr. R.i. Ile, Advecate 

bate of 0rdr : 21-799 

ORDER -- 

Matter is heard in part. Respandents are 41irectai to 

praduce recerds on the next date fixed. Befere seven days frsn 
ik the1 4ate if hearing,applicant may file rejsinder if he thinks 

fit and pr.per. Accarcingly, the matter is adjeurned to 20.8.99, 

2. 	Plain Copy if the •rder be furnished to both the parties, 

IPc  
( . Purkayastha ) 

Memer(J) 


